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IN THE CENTRAL ADMINISTRATIVE TRIEUNAL

AT HYDERABAD

0.2,N0,1509/94

EETWEEN:

G.Narasimlu
AND
1. The Sub Divisional Officer,
Telecommunications, Manarecddy,
Nizamabz@District

The Telecom District Engineer,
Nizamabad,

The Chief General Manager,
Blecommunication, Dooreanchar

- Teedim wnh o

Counsel for the Applicant

Counsel for the Respondents

CORAM:

HON'BLE SHRI A.V,.HARIDASAN MEMBER

HON'BLE SHRI A,B,GORTH1

3 PMAREMDoLER

-
-

HYDERABAD BENCH

Date of Orders 15.12.94

.. Apprlicant.

.. Respondents,

.. Mr.K.Venkateswara Rao

.. Mr.N.R.Devraj

{JuDL.)
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0.A,No.1505/94 Cate of Crder: 15,12.94
{ As per Hon'ble Shri A.B.Gorthi, Member (3dmn.) X

The prayer cf tne spplicant is for a directiocon
to the respondents to re-engage him as casual mazdoor
and to consider him for grent of temporary stetus/regula-

risation,

2. ‘ The applicant states that he was initially

engazged as a casval mazdoor under the responcents on
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intermitint bresks upto 30.4.89 but thereafter he vias
nct again given any work, In support of his contention

that he worked for vasrious spells he annexed certain
documents to the CA,

3. Heard learned counsel for both the?parties.
Mr.N.R.Devfaj, learned standing counsel fér the respondents
states that the facts stated‘by the epplicant would be
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case of the spplicant could be consicered’ for re-engagement

in accordance with the extant instructions.

4, " In view of the sbove this appliceatior is disposed of

at the admission stage itself with the folilowing directions

TO tTheé responuents:- . ’ .
1, The respondentskremengage thelapplicant

as soon as there is work?in preference
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2. The case of the applicant for'grant of

temporary status/reguléarisation will be
|
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considered in accordance with the extaht
scheme,

3. For the purpose of re-engaging the applicant

no casual labour presently engaged will be

\retrenched Hﬁf-

No order as to costs.

L & y
(A .B.GORTHY) (A.V.HARIDASAN)

Memker (Admn. ) : Merber (Judl,)
Dated: 15th December, 1994 JI
. J?%w;z
/ﬁ%rk .
_a Mv. Feniatrar{Judl.)}
Copy to:-

1. The Sub Di isionel Officer, Telscommunications,
2. Tha Temlecom District Enginser, lizamabead.
3. The Chisf General Manager, Telecommunications,

Doorsanchar Bh& an, Hyd.

4. One coov to Sri. K.Venkateswara ac, a? ocate, CAT,Hyd.
5. GUna copy to Sri. M,R.CeVaraj, Sr. CGSC, CAT, Hyd.
-

6. UOnao copy to Library, CAT, Hyd.
7. Une sparse copy.

Rgm/-
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